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construction of a three storeyed labo-
ratory building.

(¢) Yes. Rules have been made by
the Central Government and the State
Governments under sections 23 and 24
of the Prevention of Food Adultera-
tion Act, 1954, and necessary action
is taken for the implementation of the
provisions of the Act and the Rules
made thereunder.

Public Health Laboratories have
been established in the various States
with Central assistance during the
Second Five Year Plan. One of the
functions of these laboratories is the
examination of food samples drawn
under the Prevention of Food Adul-
teration Act, 1954.

Steps have also been taken to pro-
duce publicity material viz. a ilm on
prevention of food adulteration and a
pamphlet for the health education of
the masses.

It has been the constant endeavour
of the Government to prevent the
adulteration of food stuffs. In this
connection, a Sub-Committee set up
by the Planning Commission has made
some recommendations for amending
the Prevention of Food Adulteration
Act, 1954. These recommendations of
the Sub-Committee are under exa-
mination.
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Class II Officers in Railways

2510. Shri Ram Sewak: Will the
Minister of Railways be pleased to
state:

(a) the number of class II officers
in the Indian Railways and the num-
ber of Scheduled Castes among them;
and

(b) what steps Government are
taking to fill the quota of twelve and
a half per cent?

The Deputy Minister in the Minis-
try of Rallways (Shri 8. V. Rama-
swamy): (a)

Total number Scheduled Castes
1687 27

(b) The quota is 124% of vacancies
which arose after 4.1.37. This works
out to 164 whereas only 27 could be





